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  S                                                     Appellant  (s)

                              VERSUS

  B                                                     Respondent (s)

  Date : 17/04/2002   This petition was called on for hearing today.

  CORAM :
           HON’BLE MR. JUSTICE R.C. LAHOTI
           HON’BLE MR. JUSTICE B.N. AGRAWAL

  For Appellant (s)

  For Respondent (s)

                Upon hearing counsel the Court made the following
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           (Neena Verma)                       (Radha Rani Bhatia)
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